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The Lok Sabha met at Eleven of the Clock
[MB. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
Starvation Deaths

+

SHRI K. LAKKAPPA :
SHRI KANWAR LAL GUPTA :
SHRI SHARDA NAND :
SHRI SHRI GOPAL SABOO :
SHRI J. B. SINGH :
SHRI A. SREEDHARAN :
SHRI HARDAYAL DEVGUN :
SHRI RANJIT SINGH :
SHRI SHRI CHAND GOYAL :
SHRI VIKRAM CHAND MAHA-

JAN:

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :
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(a+ whether there have been many starva-
tion deaths in several States of the country
during the year 1968-69 ;

(b: if so, the number of deaths, State-
wise ;

(c) the action taken by Government to
mect the situation ;

(d) whether therc have been many
animal deaths also in Rajasthan during the
year 1968-69 as a result of drought condi-

tions ;

(e) if so, their number and nature of
help rendered to that State by the Central
Government; and

(f) fthe details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI  ANNASAHIB
SHINDE: : {a) No, Sir.

(b and {c) : Do not arise.

(d) to (f} Some mortality amongst cattle
has taken place in Rajasthan during 1968-69
as a result of drought conditions but the
exact number of deaths is not known. As
a measure of drought relief, the State Govern-
ment are assisting the cattle owners by
providing facilities for migration of cattle,
procurement of fodder from within the State
and its import from outside the State and
its distribution either free or on a subsidy
basis. The Central Government has so far
released a sum of Rs. 13.16 crores to the
Rajasthan Government for drought relief.
Further assistance will be given in the
light of the recommendations of the
Central Team which visited Rajasthan
recently.

SHRI K. LAKKAPPA : It is utter shame
and disgrace and also highly deplorable that
human kindness and charity have dried up
in this country even after seeing the suffer-
ings of countrymen in the country. Always
the Minister comes with a statement that there
are no starvation deaths. Even according
to the medical report, there are ten crores of
sick people in this country suffering from
malnutrition. They will say that death is
due to malnutrition. Certain rights have been
granted under the Constitution. Articles
38 of the Constitution enshrines the that
State shall strive to promote the welfare
of the people by securing and protecting
as effectively as it may a social order in
which justice, social, economic and
political...

MR. SPEAKER : Please ask your ques-
tion now.
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SHRI K. LAKKAPPA: Please listen to
me. It also says that the citizens should be
provided with adequate means of livelihood.
Every citizen of the country has a right to
exist in this country. What has the Govern-
ment done during the last twenty years to
avoid drought conditions in the country and
also see that there are no starvation deaths
not only in Rajasthan but also in ‘other
States including Mysore and your State also,
Mr. Speaker, Andhra. It is a serious situa-
tion which confronts our country.” What
steps have the Government taken to relive
the situation in this country ? Have any
permanent measures been taken to avoid
such situations ? I want a categorical answer
from the minister.

SHRI ANNASAHIB SHINDE : This
question is confined to Rajasthan.

it <fe T : IgAT gATE gEQ RI®
Fa A

SHRI ANNASAHIB SHINDE : It is true

that Rajasthan is in distress and almost all:

districts in Rajasthan are affected by drought.
Shri Lakkappa is free to be critical but it
would be interesting to him to know that
the food situation in Rajasthan is quite
comfortable. In fact the Rajasthan Govern-
ment are not in a position to take all the
allotments of food that we are making to
them because they have enough stocks and
even the price levels are within reasonable
limits. Moreover as a result of relaxation
on movement of coarse grains, there is free
movement of coarse grains. So the food
position is within control and there is on
reason to get alarmed.

SHRI K. LAKKAPPA : It is a serious
situation. He always says that there are no
starvation deaths but it was death due to
malnutrition only. Government has not
taken any steps in this country inspite of the
loud talk by our hon. Jagjiwan Ram that the
food situation is very good.

He says there is no shortage anywhere,
He will realise that he is only building castles
in the air. 7,000 deaths have been reported
in the press in the Rajasthan and several
cases of death in other parts of the country
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have been reported in the press. Has he
got any idea of this, and what steps are the
Government going to take to prevent such
things ? If he has got any sympathy, please
show it now, and if he has got any fears, pleasc
accept it and resing. I want to know what
steps are the Government going to take, and
whether they have taken any steps in this
direction. Will the Government institute an
enquiry by appointing an enquiry committee ?
I also want a categorical assurance from this
Government that they will investigate into
the conditions where the people have been
affected seriously and that they will takc
permanent measures forthwith.

SHRI ANNASAHIB SHINDE : We not
only refer the reports given by the hon.
Members to the proper quarters because we
attach great importance to the views of the
hon. members, but we refer even casual
reports, appearing in the newspapers, to the
State Governments for verification. As far
as Rajasthan is concermed, a team was
deputed by the Health Ministry to look into
the problem. Even the Rajasthan Government
was good enough to appoint a commttee
under the chairmanship of the Chief Secre-
tary to go into this problem, and they have
reported that there have been some deaths
due to cholera and gastro-enteritis. As far
as deaths due to starvation are concerned,
the State Government have positively said
that there were no deaths due to starvation
as such.

SHRI K. LAKKAPPA : What permanent
measures have been taken on an all-India
level 7 Even the Faminc Code has not been
amended by several States to provide food,
shelter and clothing to the needy people in
several parts of this country. What perma-
nent measures have the Government taken on
an all-India level in this matter ?

SHRI ANNASAHIB SHINDE : Ultima-
tely, permanent measures are very important
from the point of view of protecting these
drought-affected areas. ¥rom that point of
view, the building up of irrigation potential
is the most important thing. So, the comple-
tion of irrigation projects shou'd be taken up
and all swing more funds for minor irrigation
works is also the approach of the Govern-
ment of India. We have been giving liberal
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assistance to the State Governments for
taking up irrigation works everywhere.

As far as Rajasthan is concerned, during
the last few months they have completed
about 41 tubewells and 12 are under construc-
tion. We have given the green signal to the
Rajasthan Government that if they want to
complete a few more tubewells during the
next two or three months, funds will not be
a limiting factor and we shall make funds
available.
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SHRI ANNASAHIB SHINDE: That
is one of the steps which we have taken : to
expedite the work of the Rajasthan Canal,
because, if and when the Rajasthan Canal
is completed, that would provide protection
to large areas of Rajasthan, especially the
western districts which are most hard hit.
That is why this year, the Raja sthan Govern-
ment has taken care to see tha: large funds
are provided in the budget of the Rajasthan
Government for taking up much more pro-
grammes than in the last few years.

SHRI NATH PAI: We are all inter-
ested in the first part of the question :
whether the attention of the Government
has been drawn to the stateinent made in
the Rajasthan Assembly by-the leader of the
Jan Sangh, Mr. Bhairon Singh, to the effect
that more than 7,000 people died of starva-
tion. I want to know whether and how far
the Government are aware of this report ;
if any deaths have taken place and, if so,
how many.

SHRI ANNASAHIB SHINDE: We
baye taken note of that report. Wp havo

.
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specifically referred it, for a detailed investi-
gation, to the Rajasthan Government, and
I am quite sure that the Rajasthan Govern-
ment would Jook into every individual case
that is referred to them.

SHRI A. SREEDHARAN : Uafortu-
nately, this is one of those countries where
little importance is attached to human lives.
It has been reported that 7,000 people have
died, and appalling reports have come out,
but the Government of India are still rumi-
nating, just as Nero was fiddling when Rome
was burning. We are told by medical ex-
perts and scientists that starvation is one of
the causes of gastro-enteritis and cholera.

I would like Government to tell us what
according to them is the physical process
that takes place in a human body when
somebody dies of starvation.

SHRI ANNASAHIB SHINDE : Afier
all, Iam not a medical expert. But we
have to rely on the reports of the State
Governments in this regard. Now and then
hon. Members make references to it on
the basis of information they get. Even
with regard to reports from non-Congress
State Governments, no non-Congress State
Government has corroborated death reports
due to starvation from any area. .

SHRI SHRI CHAND GOYAL : 1 have
myself toured the area for about 8 to 10
days and 1 have gone into the interior vill-
ages where actually people have died. 80
children died in village Ramdeva and 8
children died in Harvesha. Government
say they are not starvation deaths. But
when there is no wholesome food to eat,
when they have to eat things like grass
roots and when they have to drink contami-
nated water, some sort of diseases develop.
Even in the case of those who resort to
hunger strike, some fatal diseases are likely
to develop. To take the position that
these deaths are not the result of starvation
will be wholly wrong. In the absent of the
Government’s capacity to provide food and
drinking water, deaths have resulted. What
is the definition of starvation deaths which
Government have in view ? Is Government
prepared to institute some sort of an inde-
pendent agency consisting of MPs or some
other independent agency to find out facts ?
The State Governments are likely to hide



1 Oral Answers

facts in order to hide their own

weaknesses.

SHRI ANNASAHIB SHINDE : Recently
some doctors of the National Institute of
Communicable Diseases went into the prob-
lem and they were not directly Governm_em
employees. They also came to the cc.)r}c]usxon
that due to cholera and gastro-enteritis some
deaths have occurred. Obviously, in Rajas-
than, there is shortage of water. Drinking
water is a very serious problem. But all steps
are being taken. The Rajasthan Govern-
ment has taken care to see that these areas
are divided into 15 zones and each zone has
a medical officer with a jeep and necessary
staff. Necessary steps are being taken by
the Rajasthan Government to see that nece-
ssary health protection is given to these
people.
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SHRI NATH PAI: Wil you please
tell us, Sir, the number of sanyasins in Par-
liament ? Periodically we are told that we
are taking political advantage of these things.
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We are all political workers. We arec not

sanyasins, except you, Sir, who are a sany-
asin.

SHRI ANNASAHIB SHINDE: At
least our approach is not political in these
matters. We take any statement made by
hen. members seriously. About financial
assistance, I have already said that more
than Rs. 13 crores have been released to
Rajasthan Government. Now the team has
visited Rajasthan for the second time. The
report is expected within three or four
days. On the basis of that report more
funds would be made available to the
Government of Rajasthan.

SHRI S. K. TAPURIAH: For over
hundred and fifty years the people have
laughed at the statement of Mary Antoinette
when she said, if there is no bread let them
eat cakes. People will laugh again for
hundred years at this Ministry because when
24 districts out of 26 in Rajasthan have been
declared famine areas and when over a lakh
of people have been put up on famine
relief works Shri Shinde says that the food
situation there is very easy. I cannot un-
derstand this. On the question of starva-
tion I would like to known how starvation
deaths occur. It is not something where
you do not eat for a day or two and you
drop down. It is a state where due to
malnutrition, when people are not eating
properly because they do not get enough
food they become under-fed and under-
nourished with the result that they become
susceptible to cholera and gastro-enteritis
and all that. The health Minister of Raj-
asthan has himself admitted about 67 deaths.
So many other people, political and non-
political, have said that therc have been
deaths there. May I ask of the Minister
two questions ? How would he define
starvation deaths ? At what point does it
become, because of under-nourishment and
under-feeding, death by  starvation ?
Secondly, will he agree to an independent
inquiry committee to go there and make
an assessment of the situation as it
stands ?

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN RAM):
Sir we have to realise that we live in India.
We Should also realise that even in normal
times in a State where there no drought

°
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conditions the entire population does not
get nutritious food. Let us not run away
from the reality. We are a poor country
and a large number of our population even
in the States which are not affected by
drought are deficient in nutrition (Interrup-
tion). When the area is affected one
cannot say there is no malnutrition. When
my colleague says that the food situation is
easy in Rajasthan it does not mean that all
the food has been produced there. Food
situation means that the price position even
in Rajasthan in spite of drought condition
in extensive areas is comparable with surplus
States. The whole thing is, ifa man is
poor and if he has no money even if food
sells at cheaper prices he may not purchase.
What is to be done is to create purchasing
power in the people in the affected areas.
That can be done by providing work,
whether it is hard manual work or light
manual work, or by providing gratuitous
relief to the people who are not in a
position to undertake either hard manual
work or light manual work. That is the
basis on which we have proceeded and
that is the basis on which we are proceed-

ng.

So far as the definition of starvation is
concerned, I do not feel that I am compe-
tent to define that. Itis for the medical
experts and they have given their decision.
Let us not forget, however, that there is a
competent, democratically constituted
Government in Rajasthan (Interruption).
Whenever we get any report of any starva-
tion death what we will do is to refer it to
the State Government to verify, whether the
State Government is a Congress Government
or a non-Congreess Government, and we
have to go by the report that they supply to
us. In the last two or three years I have
dealt with States where there were Congress
Governments and States where there were
non-Congress Governments.

Every instance that comes to our-notice,
whether raised in the House or newspaper
reports, we pass on to the State Government
for verification. Invariably the report of
the State Government has been, I will again
emphasis whether it is a Congress Govern-
ment or non-Congress Government, that
these instances have not been found true.
We have to proceed on that basis. I
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remember once these things were raised ia
the press that a large number of starvation
deaths have taken place. I know it for a
fact that the Chief Minister of Rajasthan
wrote to the person concerned to supply
him the details so that he can have this
verified. But the details were not supplied.
So, one has to remember that when one
newspaper says that thousands of deaths
have taken place it cannot be verifiad unless
specific instances are given that it has taken
place in such and such a place. That is
what we are doing. So far as Rajasthan is
concerned, the situation is difficult and the
efforts of the Sate Government, Centrai
Government, public charitable institutions
and Members of Parliament should be
harnessed to deal with the situation.

SHRI S. K. TAPURIAH : What about
an independent inquiry ?

SHRI JAGJIWAN RAM : What for ?
There is a government there.

SHRI NATH PAI : We are ready to go
with the Minister. But is he prepared to
go?

SHRI RANGA : This government has
made a reference to some enquiry committes
appointed there, presided over by the Chief
Secretary and said that so far as this matter
is concerned we must function only through
that government. But will the government
be good enough to ask the State Govern-
ment to appoint an impartial non-political
committee to inquire into these repeated
allegations, made not by one political party,
but all the political parties except Congress
I suppose, that there were not one or two
but many starvation deaths ?

SHRI JAGJIWAN RAM: I will ask
anybody who makes this allegation to give
every detail about the starvation deaths so
that the State Government can verify
whether there is substance in it or not.

SHRI S. M. BANERJEE : Ttis a sad
commentary on our planning that even
after three plans—according to them success-
ful, according to us not succesful—there are
starvation deaths. It may be denied by
this Government, or by the State Govern-
ment, but it is a fact that there are many
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areas, in the eastern districts of Uttar
Pradesh and Bihar and much worse in
Rajathan, which have been declared as
famine-stricken areas. In this context, I
must mention the name of the great man
who raised the question of amending the
Famine Code, namely, Dr. Ram Manohar
Lohia, who is no more with us. He said
that the Famine Code should be amended
because it was prepared by the Britishers
who wanted to play down rather than
highlight famine and starvation deaths
taking place in various parts of the country.
We thought that their successors, the Kala
Sahebs, will do something about it but we
were disappointed.” Now may I request the
Minister to give an assurance that this
famine code will be amended so that we can
define what is really. famine and take
measures to alleviate the sufferings of the
people.

SHRI ANNASAHIB SHINDE: I am
sure, Shri Banerjec is a very enlightened
member of this House. But, perhaps, he
does not know that the famine code is not
in operation now. First of all, it is a State
subject and there was never an All-India
Famine Code ; there were only State codes.
Almost all the State Government have
modified them and the old, so-called obso-
lete famine code, to which references are
frequently made, is no longer in operation.
In Rajasthan also it is not in operation.

- SHRI S. M. BANERJEE : My question
consisted of two parts. Is it not a shame-
ful thing that after being in power in the
Centre continuously for a period of twenty
years they have to report starvation deaths ?
Of course, they may say it is due to malnu-
trition. 1 am yet to see a Minister who
has ever conceded that any death has taken
place due to starvation. Itis always due
to gastro-enteritis or malnutrition. May
1 know whether planning will be.done in
such a way as to see that people do not
starve ?

MR. SPEAKER : That is an entirely
different question.

SHRI HEM BARUA : Whenever people
die of starvation deaths, this Government
has generally been in the habit of saying
people have died of malnutrition,

APRIL 24, 1969

Oral Answers 12

In Assam, you know, there are star-
vation deaths but because you want to rule
Assam as a colony of new Delhi that you
have been ,....

SHRI JAGJIWAN RAM : And you want
to make it your colony.

SHRI HEM BARUA : Whenever people
die, you don’t bother about them. I know
that some five persons died because of cyc-
lone that lashed East Pakistan. And there is
nothing in Parliament in spite of the fact
we have been wanting to raise it on several
occasions and, therefore, I am having an
impression that have been neglecting Assam.
Whenever people die of starvation, you say,
this is death due to malnutrition. This
Government is expert in -coining words.
Malnutrition is the last mile-post of star-
vation which is death. This Government is
in the habit of saying that it is the responsi-
bility of the state Government. The state
Government wants to cover up their weak-
nesses by saying there is no starvation death.

SHRI NATH PAI: The State Government
says, it is the responsibility of God.

SHRI HEM BARUA : That is what
happens. The State Government says, it is
the responsibility of God, not of the State
Government or the Central Government.

MR. SPEAKER: What is the question
now ?

SHRI HEM BARUA: May I know
whether the Government have applied their
mind in a very serious manner to root out
the causes that lead to starvation deaths and
not simply to white-wash it by saying this is
death due to malnutrition. It is a very happy
word coined by this Government.

SHRI JAGJIWAN RAM: As I have said,
whenever any area is affected, firstly, care
has to be taken that adequate quantity of
food is available in that area and, secondly,
so that people may purchase, it may become
available to people, to create conditions in
which they will have some purchasing power.
This is the basis on which I have been pro-
ceeding. I will say that we have fairly met
the situation. So far as malnutrition is con-
cerned ..



13

Oral Answers

SHRI HEM BARUA : About the basic
thing, we are in agreement with you. But
about the efforts, we have serious

doubts.

SHRI JAGJIWAN RAM : Let him con-
tinue with that mental attitude. I can’t help
that. We are making efforts and the country
has reasonly succeeded.
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SHRI JAGJIWAN RAM : I still feel that
the source of charity has not completely
dried and the rich people of Rajasthan for
which Rajasthan is famous will be very liberal

in contributing to relief given in alleviating
the human suffering.
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SHRI ANNASAHIB SHINDE: The U. P.
Government is doing everything to see that
in some of the areas which are affected by
drought, the sinking of tubewells and the
minor irrigation programmes are taken up. °
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SHRI ANNASAHIB SHINDE : I will
bring it to the notice of the State Goverment.

SHRI D. N. PATODIA: It has been
stated by the hon. Minister that Rs.30,000
have been sanctioned for Rajasthan and
some more sanction is likely to be given.
Have they taken care to see that this much
of money that has been paid is being pro-
perly utilised by the Rajasthan Government ?

‘I would point out three positive factors. The

first is: are they aware that at many of the
places, even today, there are no fair price
shops for foodgrains and people are uot
getting foodgrains at fair prices ? secondly,
are they aware that, although many tubewells
were constructed before the famine conditions
last year, some of them are still remaining
uncommissioned on account of negligence on
the part of the State Government ? Thirdly,
peoply are dying on account of mal-nutri-
tion. There are hundreds of centres where
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proper medical facilities are not available
and for want of medical facilitics, people are
dying. I would like to know whether the
Government is aware of these matters and if
so, what action they propose to take while
sanctioning more funds for them.

SHRI ANNASAHIB SHINDE: As far as
fair price shope are concerned, if the hon.
Member brings to my notice any specific
area where fair price shops are required, we
shall take necessary steps and I would request
the State Government to open fair price
shops in those needy areas.

About tubewells, to which the hon.
Member made a reference, that is a very old
story; that information is outdated. Out of
139 tubewells which were sunk, last year 129
have been commissioned now.

About medical facilities, I have already
explained that the entire affected area is
divided into 15 zones and 15 centres have
been opened.

SHRI D. N. PATODIA : In a State like
Rajasthan, how does he justify only 15 cen-
tres ? There should have been 1500 centres.
How can he say that only 15 centres are
enough ? This is most unjustified.
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROAD CASTING, AND IN
THE DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL); (a) : Five
hundred and thirty five newspapers and
periodicals '

(b) A statement is
of the House.

laid on the Tabie

Statement

The considerations kept in view while
releasing advertisements are to secure the
widest possible coverage within the limited
funds available by a judicious process of
selection of newspapers and periodicals so
as to reach the class of readership required
to be catered for and the masses in
different walks of life, especially in regard
which carry a
message to the people.

While selecting newspapers and periodi-
cals for the releasc of Government advertise-
ments the following factors are taken into
account :—

(i) effective circulation (normally, papers
having a paid circulation of below 1000
are not used) ;

regularity in publication (a period of
six months of uninterrupted publi-
cation is essential) ;

(i)

(iii) class of readership ;

(iv) adherence to accepted  standards of
journalistic ethics ;

(v) other factors such as production stan-
dards, the languages and areas intended
to be covered within the available
funds ; and

advertisement rates which are consi-
dered suitable and acceptable for
Government publicity requirements.

(vi)





